Rsvisw of performance of AIBP

2857. SHRIMATI SHOBHANA BHARTIA: Will the Minister of WATER RESCURCES be pleased

to state:

(a) whether Govemment has reviewed the performance of the Accelerated Irrigation Benefit

Programme (ABP) in various parts of the country;
(b) ifso, the detalls therecf;
(c) whether Gavernment has found major loophales in the implementation of the scheme;
(d) ifso, the detalls thereof; and

(e} the steps taken by Government to remave these locpholes for ersuring better

implementation of AIBP in the country ?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (@) to (&) The performance of the Accelerated Irrigation Benefits Programme (AIBP) i
reviewed by the Ministry of YWater Resources from time to time and particularly on yearly basis with
the Principal Secretaries/Secretaries (Water Resources/Irrigation Department) of the respective
State Governments in order to achieve further improvement in its implementation. The Review
Meetings for AIEBP were held during the current year fram Sth to 7th July 2010 with the representatives
of all the States Gowvernmentz implementing projects under AIBP. Important igsuss which were
discugsed during the Review Meetings /infer-alia include physical and financial progress of the
projects against the targets agreed in the Memorandum of Understanding (MOU) sigred by the
State Governments including potential creation and date of completion of ongoing projects, grant
requirement of states for the year 2010-11 with likely date of submission of proposals by the State
Governments, adeguate provision in the State budget for implementing projects under ABP, setting
up of the Monitoring Cells in the State for Monitoring the implementation of Surface Water Minar
Irrigation Schemes efc. Ag some of the projects are getting congiderably delayed and the AIBP
guidelines provide for conversion of grant into loan if the project is nat completed in echeduled time,
the States were sergitized that in cage, the projects are delayed without justification, the Ministry of

Water Resources may congider option of conversion of grant into loan.
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Since December 2006, the MOLU signed by the State Government with the Ministry of VWater
Resources for availing AIBP assistance provides for year wise physical targets for creation of irrigation
patential till completion of the project. In case, the project is delayed beyond the target date of
completion specified in the MOU, the State Governments have to request far extension of time with
Tl justification for delay occurred In completion of project and remedial measures taken by them for
removal of bottlenecks in project implementation. Usually, in case of inordinately delayed projects,
State Governments are also asked ta provide an Undertaking that any further cost overrun occurring

due to time overrun beyond the approved time will be borne by them.
Flood Managsmsnt and Control Projects

2858. SHRI MAHENDRA MOHAN: Wil the Minister of WATER RESOURCES be pleased to
state:

(&) the present status of the flood management and control projects undertaken by various

State Governments with the help of Central assistance, project—wise;

(b) whether Gavernment proposes to review the cngoing and pending flood contral projects

of various State Governments;
(c) ifso, the detalls thereof; and
{d) theaction taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) The status of flood maragement and erosion control works undertaken by various State
Governments during X1 Plan with central assistance under "Flood Management Programme” is given
in Statement — | (See below)). In addition, 42 new flood management schemes have been approved
recently during the &th Meeting of the Empowered Caommittee held on 12th July, 2010, the details of

which are given in Statement — Il (See below).

(b) Water being a State subject; the respansibility of review of on-going and pending flood
control prajects rests with the concerned State Gavernments. In addition, Central Organizations
namely, Central Water Commission (CWC), Ganga Flood Contrd Commission (GFCC)

and Brahmaputra Board (BB) monitar the progress of on-going warks under "Flood Management
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